CENTRAL ADMINISTRATIVE TRIBUNAL
" GUWAHATI BENCH |
GUWAHATI-05

»

(DESTRUCTION OF RECORD RULES,1990)

INDEX
| \ O.A7T.A No....%.3R/R22L.
| RAJCPNO.ccverrvisnsensessnens "
, ' ‘ E.P/M.A No.

1. Orders Sheet..O@:..(«ﬂ%/..f?_A ......... P - to-?

2 Jﬁdgrhent/f):der dtd..ﬂ.?:/..’![‘m,j. ..... pg. NS, 2e LTS om’m ...... b ”’WM .
3 Judgment & Order dtd.......covvnuennes Received from H.C/Supreme Court |
4. 0.A .L.!/.QZ/A&%..; ........... S Pgucridrssisessens 800 R o verees
5. EP/M.P.occccriennene )Y A PQorrererersenees voreiotOurennrnseresasaenes
6. RA/C.Poriririinnne N Y7 A vorer e PBurissirerniesssssenes t0ueerrrrererens
T W.Siururrerirervessssisssssiossssnssssesssssssssssssens v PBuciiriininennanes veenslOuneissenasrasenes
8. Rejoinder...ccoivniiiinnes TTTIN W ' .............. 3 Z N 170 JOURTPPPRRIN
0. ReplY.ciiiiimmnnnivininnmnsininnNerrossnnn PRurerriiensnnnine veeeenetOinneissisinnssnn .
10. Any other Papers......cuiinnniNoverinenn | - S 0. cvieeenians .
11. Memo of Appearance......... ......................... rivvivsernershivonseseennsnessasiaies
_ - 12, Additional -Afﬁdavit ...............................................................................
: . | 13, Written ATZUIMEINES. ciciuieiiisieisresissrieoduessssnrmssssisssstsssssasssosnsssssssssossans
14, Amendement Reply by Respondents ...... \. veveserisenssntrne

oooooooooooooooooooooooooooooooooooooooooooooo

15. Amendment Reply filed by the Applicant

('") © 16, Counter Reply...ooniiimsmsmensniisinns \ ................. s .....

SECTION OFFICER (Judl)

\i.
»:\E ’



-
.

77:»,;..1_' n’“

Appldcant(s) :o

GENIRAL

3
e e
:ADIVL.L Q‘[b i .LL‘L‘ Ao \/-\—- T’R.:r D'T]NA.L
- GYWAHATI. BENCH: AN

ORDER $HIET

‘ ;;%ppl:@. cation . .- 4%?——!2\@1

" Respdndant(s): - Lo Yom)
'vAdvoé:atf'e for the spplicent :- T ' \a-vmo\,{’/\,\) )J),\,g e Se o
v .Advoc'ati;:? for the.Respondant;M[,Q,OM - A—Lf\ 2
ﬂl ‘ ' L

’ ;Note:slgf the Re_g 15‘011

[ Y

Dated aL

! -k ?eli.\
modian *fmrm.«

50/ ek pm;: ed

?ﬁé?%’ji

-t

w0~ ,;Lm Ty
D?". R‘Sistrar } )
N

>°<>~<>fm;~;‘?<

¢ A .
bt P e S I e S I SR S S D S SO <_‘:, (il ) . ) .

)T)ate { . Order of the Tribunal

[P ——

g

25.10.01(

- y |
"counsel for the applicant and also Mr.

After hearing Mr.I.Hussain learned °

| A’KoChOudhury learnEd Addl oC oG eS5sCoe for )
: I respondents the application is admitted.
I Issue notice as to why the interim zx

’.
} order as prayed for shall not be granted.

Y | rList on 8/11/2001 for further order.
I .
X Member
mb
8.11.,0].‘i Heard Mr I.Hussain, learned counsel

for the applicant. Mr A.K.Choudhury,
learned Addl.C.G.S.C appearing for the
Y respondents is not present.
List again on 12.11.2001 for order.
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1241101 Heard MreleHussain amd (. .
learned counsel For the appliqadt'and
also Mr.A.K.Choudhury, learned Addl,

- CiBeS.Cy for the respondents,

List on- 23/11/0% to epable Mr,
ReKoChoudhury, learned counsel for rese
pondents to obtain necessary instruction,

v
!

L A
Member _ Vice~Chairman
mb ‘ '
23,%¢.00 7 MroA.KeChaudhury, learnad Addl,*

CeGeSoC for the respondents has stated
ﬁhatQiha.reapondenhs authority has'alraady
issued appbintmant'lebter to the applicans
Srl Arvind Rai, Jesp Driver by ths come
patenﬁt authorlty on 15,11.2001 as indi-
cated in the communlcatxon No.16(7)77/
SHCD/919 dated ﬂ?..11 2001 sikissued" by~
the Exegutive Enginear,‘Postal Ezv1l
- Biivision, thllcng. A .copy of the commu= _
nlcatxon is kat in the Fileano Sledn
P*”‘ P%Vtt!;b ;?ﬁ%he applicant is
appointed, tﬁs appllQatpo‘ stands infrg~
ctious, _ _ o
Accordingly the application is
"dismissed as infructdous,

\é%5§;r CN‘&AJ\7' 2fMicefCﬁ%irman
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(An appllc ation Under sec'bion 19 of the (entral Admini-

strative Tribunal pct, 1985)

-~

ORIGINAL APPLICATION NO. /2001,

Sri Arvind Rai

e 0

--_V [ o

Applicant

The Union of India & Ors. .. Hespondents

BEIAILS OF THE APPLICAIT :

1. Name of the applicant Sri Arvind Rai,

» R 1]

S/o Sri Jeng Bahadur Rai,
C/O ReSe Pan &-OP,

Red Hills Hoad,
Laitumukhrah,

Shilleng, Meghalaya.,

(1]

PARTICULARS OF BHE RESPONDINTS

Name and designation of

the respondents.

Driver (Selected)

1) The Union of India

through the Secretary,

Minigbry of Communications,

Department of Posgts,
New Delhi - 110 001,

2) The Director General,
" Posts, Dak Haaban,

Sangad Ma,rg;

New Delhi - 110 001.
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3) The Chief Bangineer (C),
' Pos’oal South & Eest Lone,

Bangalore, _’
Kamataka State,

4) The Chief Post Mastery General,
N En viI'Cle,
Shlllong - 793 001.

5) The Superintending Engineer,
" Pogtal Civil Circle,
- Togayog Bhaban,
Kolkata - 700 012.

6) The Superintending Engmeer(c),»
H Q.» Deptt, of Posts.
Dak Bhaban,
New Delhi - 110 001,

W Executive Ingineer,
" Postal Civil Division,
shillong - 793 001,,

1o PARTICULARS OF BRDER AGAINST WHICH APPLICATION IS MADE :-

This application has been made with a prayer
for a direction %o the ?esponden;bs to appoint the
applicent as a Jeep driver who was selected after
due gselection piocess and was placed at Sl.No.1
of the merit list prepared by the selection panel

on 30.11 20000

2. JURIS]?ICTION OF AHE TRIBUNAL :
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The applicant declaregs that the application
is within the jurisdiction of this Hon'ble
Tribunal.

LINIZATION :-

The applicant declares that the application

is filed before this Hon'ble Tribunal within

time limit prescribed under Section 21 of the

Adminigtrative Tribunal Act, 1985,
FACLS OF THE CASE -

4.1) That the applicent is a permanent resident
of Village Lharampur Pamrai, P.0. Maurajpur, Dist.
Baishali, Bihar and is presently staying at
»Sh‘illong' for last couple of years.

4.2) That the applicsnt is having a valid
dri;ing licence issued by competent authority

gnd is eligible for appointment as a driver under
any department/authority. He also registered his
name with the Employmemt Exchange, shillong for
guitable post of drive:é s0 that his name may be
forwarded to any department/authority as ad

when there is requirement of such post.

 4.3)" That the applicant states that a sactionad)

pos% of driver was lying vacant for some time
under the Executive Engineer, Postal Civil Division,

Shillong (Respondent No.7) ‘and as such, he \'ride a
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letter dated 23.6.99 ihformed the‘ Superintend éng
Engineer, Postal Civil Circlle, Kolkata (Respondent
No.5) about the vacacy and sought for his

pe mission to recruit regulsr driver for his division
after calling for names of eligible cadidates from
the loca; Employment Exchange as the vehicle under

him was being run through casual drivers.

The copy of letter dated 23.6.99 of the

i-espondent no.7 written to respondent no.5

is annexed herewith as pgnnexure No.i.

4.4) That the applicant skates that thereafter
the respondent no.5 vide a letter dated 20.7.99

allowed the respondent no.7 to proceed with the

gelection procedure after calling for names fiom

BEmployment Exchange and gelect persons as per

guldelines of the department.

The copy of letter dated 20.7.99 of the

regpondent no.5 Yo respondent no.7 is

annexed as Annexure No.2.

4.5) That the applicant states that accordingly
thenz'espon&ent no.,7 wrote to the Bmployment Exchange,
Shillong for fu‘rnish nameé of eligible candidates

for the post of drivers and accordingly the Asét’c.
Director of Employment, Divigional Baploymeat
Exchange, Shillong sent a list of eligible candidates

to the respondent no.7. The nzme of the gpplicant was
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at SL.No.10 of the aforesaid list of cendidates.
The copy of list of eligible candidates
éent by the Asstt. Director of Employment

dzted 17.11.99 is snnexed herewith as
pnnexure No,3.

4.6) That the applicant states that thereafter
the respondent no.7 vide a call letter dated

21.11,2000 asked the applican t for an interview
at Shillong on 29.11.2000 and in the meantime the

Interview Board was also constituted.

The copy of call letter dtd.21.11.2000
of the respondent no.7 is snnexed herewith

as panexure No.4.

4.7) That the applicent gtates that in pursaance
of the Call letiter he appeared in the interview
alongwith 8 other cepdidates on 29.11,2000. They -
algo parbic ipated in written test on the same date
as well driving test on 30.11.2000 conducted by the
authority. After the selection process the Selection
Board noted their' findings in-the minutesg on
30.11.2000 wherein the name of the applican t was

at Sl. No.1 of the grading list. The seid minutes of
proceeding was signed by the Chaii‘man as well as

by the members present., It was stated in the minutes
~ that the applicant (at sl, no.1) has been fourd
eligible for é.ppointment alongwi‘éh one Sri John David
Thabsh (at Sl. No.2). It was further stated that

the minutes of the D.P.C. will be valid for one
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year w..f, the date of D.P.C. concluded i.e.

on 30.11.2000, Thereafter the respondent no.7

vide a letter dated 1.12.2000 infomed the respon=
dent no.5 regarding selection of the applicant
"and requeé’ced him to issue the necessary appointment
order. He al s0 ehclosed the copy qf the minutes qf

the D.P.C. dated 30.11.2000 for his kind perusal.

The copy of the letter dtd.1.12.2000
of the respondent no.7 written to the

respondent no.5 is annexed herewith

as Annexure No.5e

The copy of the minutes of the
Selection Board (D.P.C.) dated
30.11.2000 is annexed herewith as

Jmexure No.6.

4,8) That the applicant states that, the
resgo'ndentho.S ingtead of issuing any appo:i.ntmerit

" order referred the matter to the respondent no.3
for approval for appoiniment of the gpplicen® which
Wwas not required as the post in question is a
sanctioned one by the Debartmmt. The respondent no.5
also written s letter dated 30.3.200%1 to the respon-

dent no.6 statihg the fact that it is a bare necessity
to fill up the post which is lying vacant.

The copy of letter dated 29.12.2000
of the respondent no.5 written to
the respondent no.3 is annexed herewith

as Mnexure No.7..




The copy of letter dated 30.3,2001
of the respondent no.5 written to
the respondent no.65 is annexed herewith

as Annexure No.8.

4.9)  That tae applicant stabes that as nothing
wasﬁ dbné'fo apgadak appoint him, the respondent no.7
vide a letter dated 16.4.2001 stated that the post

of Jeep Driver is sanctioned post apart from operational
posf and ~,theze is no bar in appdinting the applicant.
Moreover he also mentioned that his office is having

a departméntal vehicle without a regular driver and

he is facing much difficulties while looking after
civil works in 6 States. As such he requested the
respondent no.5 to issue necegsary appointment orders

in favour of the applicant.

The copy of letter dated 16.4.2001
of the respondent no.7 to the respondent

no.5 is annexed herewith as Annexure Nd.g.

4.10) That the applican“’b states that vhereafter
the respondent no.5 vid e his letter dated 19.9.2001
wrote to the respondent no.4 requesting him to convey
the approval of the appointment of the applicant at *
an early date. '

-~

Thé copy of the letter dated 19.5.2001
of the respondent no.5 #e respondent
né.‘4 for approval of appointment of
applicant is amnexed herewith as

mnexure No.10,
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4.11)  That the applicant states that in the
mean%ime éeveral correspondences were made gmong

the respondents authorities in regard to appbint-‘
ment of the applicant. However, he is annexing
Berewith one such letter dated 8.6.2001 of

Director of Postal Services (HQ) of the Office of

the Chief Post Master General, N.E, Circle, Shillong .
¥ritten % the respondent no.5 whereby it was

- requested to finalige the appointuent of the

applicent before expiry of one year of holding
the D,P,C. on 30.11.2000.

The éopy'of letter dtd.8.5.2001
of the Di:ector of Postal Services
(HQ) to the respondent no,5 is annexed

heréwith as asnnexure No.li.

4,12) That the applicent states that in pursuence
of nt;mberlof correspondences, the Asstt. Director
(Staff) of the Office of the chief Post Master
General ( Respondent no.4) vide his letter dated
5.10, 2001 in'formed respoz;dent no.7 that the post of
Jeep Driver in Postal Civil Division is an operative
p.0st.hThe copy of the said letter was also forwarded

to res;ionden‘t N0«Je

The copy of letter 4td4.5.10.2001 of
the Asstt. Director (Staff) to the
respondent no.7 clarifying regarding

‘the gtatus of post of Driver is annexed

" herewith as pgnnexure No,12,
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4.,13) That the applicant states that apart
fmmpthe'documents/cewespondences as referred and
anne xed herewith this application, there are many
other inter-office correspondences as regards |
appointment of the applicent. But +the applicant
has not annezed herewith for the sake of brevity
end craves the leave of thi.é Hont'ble Tribunal

to produce the same before this Hon'ble Court

if so directed.

GROUNDS FOR RELIEF WITH LEGAL PROVISIONS s~

i) For that in pursua:.ace of requisition of

the zespdndent'authorities, the Employment

. Bxchznge sponosred the name of the applicant and

he was selécted by a legally congtituted Sezection
Board and topped in the list of selected camdidates.
As such there should be no reason for the respondent
authoritiesg to deny his legitimate right for being

appointed as Jeep driver under the respondent no.7,

ii) For that, the post of Jeep driver wés
sﬁctionéd and approved by the Govemment and
there should be no impediment for the respondent
authorities for appointment of the applicant to
the post. But the respondeet authoritieg are only

making fruitless correspondences without any concrete

result. This action of the respondent authoritieg
are going to take away the legal right of the
applicant for bis appointment which ig illegal,
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' arbitrary and in violstion of principles of

equity, good conscience and adminigtrative

fairness.

iii) For that the appldcant was selec{:ed
thn;ugh ‘due selection procedure and/he topped
the select list dated 30.11.2000, validity of
whicl-a ig one year and the gsame will expire on

30.41.2001. If the applicant is not appointed

' within the validity of the sgelect list, then he
- will loose his right for appointment for no famlt

of his own. As such this Hon'ble Tribunal may be

'plea,sed to interfere into the mat’éer and pass

appropriste order to appoint the applicant within
the validity of the ligt. Otherwise the applicant

shall suffer irreparable loss an d injury.

iv) For that on perusal of the correspondences,
it is ample clear that they are in need of a
regular d;'iver but some unknown force is working.
behind to deprive the applicant of his legitimate
right from getting appointment as driver which |
should not gllowed to materialise in the interest
of justice.

v) For that the respondent no.5 is the
aﬁpoint:i-.ng anthoritjr in this instant case but he

is delaying the matter on one pretext or =smother

%0 gain time, so that the select list will expire

" in the meantime gnd the present applicant may not
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be appointed. This action of the respondent no.>5
ig in cleer violation of established rules md
procedure end he hags go’c. no right to deprive the
applicent of his legitimate right for appointment.
This action of the regpondent no.5 ig against the
prjnciple ozf_ equity, good conscience gnd adminis-

trative fairmess,

vi) For that if the applicant is not appointed
within the period of validity of the selsct list
dtd.30.11.,2001 he will lose hig chance for appoint-
ment. As such this Hon'ble Tribunal may be pleased
%o interfere snd pass en interim order extending
the valldity of the gelect list to protect the
legitimate right of the applicant in the interegt

of justice,

vii) For that in view of the matier the respondents
mayﬂbe direcsted to appoint the applicant as a driver
in the department for which his is entitled %o,

DETATLS OF REMEDIES BEXHAUSTED ;-

Thet the applicant haé been approaching
the authorities from time to time and prayed for
his appointment at en early date and he was 8ssured
a‘ﬂ: through out that hig cage ig being pursued and
appointment order will be issued soon as such he did
not submit any formal representation to the authori;
ties concerned. Upon failure %o &et his grievances

redressal, he has approached thig Hon'ble Tribunal
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for appropriaste relief,

MATTERS NOT PREVIOUSLY FILED OR PENDING BEFORE ANY

The applicant declares that he has not
filed any gpplication, writ petition or suit etec.
regarding this matter in any court of law or

Tribunal and no case is pending before any court,

RELIEF PRAYED FOR s~

Under the facts and circumstanceg of the
case as stated above, the applicant prgys for !

following relief

i) That the Hon'ble Tribunal may be pleased to
dg.rect the re‘spondezits to appoint thev applicant as
Jdeep Driver under the Executive ingineer, Postal Civil
}jivisio:n, Shillong (Re'spondmt'noﬂ ) in pursuance to
gelection made by the Departmental Promotion Committee

vide gelect ligt dated 30.11.2000 immedisbely.

1i)  That this Hoh'ble Court may be pleased to
extend the validity of the select list dated 30.11.2000
prepare& by the Departmental Promotion Committee (vide |
Annexure No.6) till the applicent is appointed as

Jeep Driver .

iii) ‘1o pass any other order or orders as deemed
fit and proper by this Hon'ble Tritunal in the

interest of jugtice,
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9, INTERIM RELIEF PRAYED FOR :-

In the interim, the applicent prays :

(i) That the Hon'ble Tribunal may be pleased

to direct the respondents % appoint the applicent

as dJeep Driver under the Executive Engineer,

Pogtal oivil Divigion, Shillong (respondent no.‘7)

| in pursuance to selection made by the Departnen‘t;l
" promotion Committee vide select ligt dt.30.11.2000 /

immed iately.

(iir) That, this Hon'ble Court may be pleased to
extend the val‘idity of the select list dated
30411.2000 prepared by the Departmental Promotion
'commit.tee (vide mnexure No..6) till the applicant

~

is appqintéd as Jeep Driver,

-

10. DETATLS OF POSTAL ORDER :-

~ Pogtal Order No. : 66 788933 for 1.50.00
Date of Issue ¢ 20,10.2001
Issued from : G.P.0., Guwshati,

Payable at : Guwahati.

11. LIST OF HICLOSURES :-
As per Index.

VERIFICATION ee oo 14,



]

~ Place : Guwehati.

VERIFICATION

‘ I, Sri Arvind Rai, s/o Sr{i. ang Behadur’
,Rai,'aged about. 24 y§ars,_residéat of Red Hills
Road, Lai’bumukhrah, shillong do hereby verhify'

that the ch;tents made in paragraphs 1, 2, 3, 4,
5, 6, T, 10 and 1'_1_ are true to my personal )
l_movjzfledgev and paragfaphsv 5, 8 and 9 are believed .

%o be true as legal advice and I have not

B 'sup‘pre'sse& any material facts.

pated _C 1 1]o.2001

&TI@;‘;W

Signature of the ipplicant,

©
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. DEPARTMENT CF POSTS s: INOIA &:
orrzca OF THE EXECYUTIVE ENGINCER tiii POSTAL CIVIL uIdIJIOU o
?* JHLLLO‘\\) - 79.)001 |

Notqf (JITI/SHICO /050 © Bated. at. ahlllong thL, e..%VC/%ﬂ....

Te,

*

Shri R.N. Moitra,

'Superlnuendlng Engineer, . ,
Postal Civil Circle, A "
Yogayog Bhavan, . Afh Floor,
Calcu*ta. . .

.,-:.V./

I

Sub o= Re crultment of driver- For Inspﬁctxon vehic le
of this 01u1sion.

sy . /-

.
This is for your kind information that there

is one aanrtloned post for a driver in this 01V1Y10n for tha

Jcctlon vehicle, At present a driver has been appointed on
conurac» ba81s and thxs process is going on for the last npine
months,

D You are requested kindly to recruit a regular -
drlvcr for ths Division at ‘the earlie strwthc undersigned may also
be P’Tmltt@d to call for names of eliglblb canoldates from the

Local Employmcnt Exchange for thla réeruitment which wiid bver
you fdal dLLm fit,

&
Lo \
dﬂxg\ AN
ot 7\
- Executlve Engxneer -
Pastal Civil DiVLolon,
ShillOn]o
;‘ ' ! . N L
. ¢
o < e .
A S * |
$o ey ‘
D A P
s ) R
€ / wl
Tl T >
. L Y
. . %% o
.._;;ﬁ [ ,9\ L
¥ [ . : ‘
o W
v Q% .
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a DEPAR’IMENT OI* POMS, lNNA
From Superintendlng Engineer, To pp, hxecutxve Englneer‘
| P°Stacl; Civil Circle, - Postal Civil D:.viszon.'
S alcutia, , Shlllong.
Eap— fete h
~ No. 16(33)98/85(13)/Cal/j‘}5 Dated at ’theu,‘:Z@fRJuly, 1999. o
faqa ) : / bv
Subljcct 3. Recruitment of Jeep/Drivero

- . In order to flll up the post of Jeep Driver pertaining
to Postal Civil Division, Shillong, the ihstruction contained in
letter No,3-5/96-CWP dated 12.11,98 issued by the Chief Engineer

. {Civil), HQ., New Delhi (copy enclosed) shodid be followed keeping’v
% in view the following data of ellglblllty. - o

PR,

~

1, Name of post - \ Jeep Drlver ‘ L :~3 %
2, Age limit - = Between 18 to. 27 years - ‘
3. Qualification - i) Middle standard pass.

ii) Possessing a valid driving
licence for light and heavy
Motox vahicles,

iii) ‘At least 4 years driving =
‘ .. experience of llght and heavy , i
E .~ vehicles, - -

4, ‘Community"f“ - Unreso:ved.

{

N o t e ¢ The crucial date for determining of age limit shall.
be the last date upto which Employment Exchange is asked
to nominate candldatés. o

Interview of the candldates may be oonducted by an
Iiterview Board consisting. of '3 members including Sz,
Manager/Manager, M,M,S., Dept, of Posts as one of the

members,_
Encioi- o.ne...@q A B MCA,
' ' AN AAPL ‘

Superintending Engineer,

‘Postal Civil Circle, . sy
" “Calcutta. ’ L
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NO .ORDER._ . ._ _106/99 e e e Datede_ _ }_8?1;%99_ A .
PARTICULARS OF CANDIDATﬁ T0 BE SUBMITTED FOR THE POST OF _ _ _ Joep Briver e
51t T RegraNo. NG 5 . . Date of , 'N';m'; and Address . ", “bate/ 'Bducational .xperjence jRemarks
Nog 4 ' NG« » Rean « . : 1 Year 'Qualn.fica- 'If anye. )
[ ! r ' « of tion . ! '
2 ] ! ' l. ] :\ Birth ! - ! ‘
w-j:.---r—v-—-'-"———-r- ~~~~~ T T T T T T e e e S g T m T e e e e e e 3 e -
2-_':{%__3 _._.2 _A;'_'.: ...?..... -t 4. .....’..I...'.... e e f‘.... ...'...».... — e ...’T..s.-._-‘;..'._ ..7... A — _?..'..8_.'.‘..'..‘.‘.'..'4'9.............
3¢ 1ess/s7¢  9veieod 33%‘5’.’9’& Shriw Pervy Kiyriemd = SHi1eé Pessed GL VIITY Driv erd /T
o Lo 5 MadanritingsP O Madanriting m}zu oo R
2d - 212¢/97¢  Saes 3636977 Shri¢ Josephlists Wanshong: gmwd "assed e vnx‘a? Bagh . S&s
o - L 4 . s Laltkorf¥ear Hkmvg)?&&aiﬂ'm@hﬁmq 5 I e
3d  2761/97¢ Hadi- 31 ®7F 8hrid Wednester Ghyno? o 2eh12d eﬂ&eaamgcu mo Sack sk
- oL T Lzewasdbah Blmm&mmm@ S o
&3 2192378 ok 3@&9 7§  Shrid RocRyfield Swers ??%6 Resding G2 m’.o a_éois e -
4 o8l macs T PoE gag%iaom Davié&“iggah = 54 4?;,03 Pessed Ci VIITS aeod s
58 . G44/98%. . &dos 3 2 ass ¢ weéoy - Edgs C
AN LS o Uslypgka@Mission W@&m‘@mﬁ D@
¢ .'3439/9753 Edos 5%?5%?'@ . 8hriy Ballareinster Sawkmied . 21e9.1c’5&7§?4339333ﬁ86¢ =80m - @d08 .
- e Mawlal MotsylarfP &0 PhudmewriciEhiie? . - _
78 .",-WWQ& Seod 19@12:96@ Shrij Ewm% ij%dkmwa 3 23@%’?@? Reaaiaq G m«» ‘&% - Ceperal
S R s wm ... PynthoruskhrahdEhggiy o .. Sof - Back
837 . &Wé - geod za_z;&éb'za 8hrid Gpan lohard L 1fEed Reachz 25« Sasf < Backh
TR s I mm@&&sum RL&@&@&E’&? L e
4 9§f-~*.~--"1788/9'fq adok @?‘:;@@'.:’é" sm-ai Ramelek Yadavy : 2@“77734 manr?ssa Sacd. S&ok
ST ST FE% . Laiturkbrah Polide mm%bﬁ - e iem
Wmé‘ 22@3}’98& %};‘m 12‘1@"@8& %m:u m&a&mﬁ ST e 90 Waed sz, vxno Sasi S&B
N B g/g,, R3S PanshopiRed wm. mmamhmwso " o
e N — : . Msggmt Bg,r@a‘b@r of é%ieymﬁ' Y
S \ | Divisionel Swploymeat xchangell o7
\. b S smlengﬁ O
N : \

\



' N@FFIC& oF m EXACUTTVE “"I\l‘m_ﬂ\ :: 208TAL . cx":t DIVI.:IO‘\I

'Ti ShlllOﬂg. )

““PAQT.LJT OF PO3T5 @ IYEIA ks
IubJQG - 79}004

T el RS Phnshab,. Bl Hill Resd,

D[Jou ?‘ m‘(kﬁai'\ S,Ofu Hcmq 2) : , : :
v Selectlon ;f;C“ndl dte ror‘éne Dost of Erlver.f:Pﬂ‘
e }q . .' ' ,, o o ”‘ . ." . ’.‘-: . I . ‘ e

i

-v1ae hlS Me,o V e ORD~100/99 to 98—99 datcd Snllloqg 18 11,

e 3 N

|'ftxed for seleﬂtlon of the candidate on 24 - (1~ 224" on 10, hours
~in tne offlce of the Exccutive nnglneer, Postal Civil Eav1sion, '

’ -

¥5u~are requested to Cttend an the above dﬂrp and

. Yy ..'

YOu af;-also requcnted Lo brlné w1th you the

1) F?lVlng Llcence. .?1'- '."‘ S
- 2) pducation Quollflcation.certlf;caie.,“,. L
';5) Age: proof certifisate. :~ng S
?h) Permenca cbrtlflcates.m.';."".5.;'x%;-7

Dt i 3 .."'- . D U

9o . "'

-Tnis 1s for your 1nfornat10n thau an’ 1nterv1ew 13-;

LT A
e, ;.“'. - .
L P
. A Do
';; P Postal ClVil E&vxs;on;
i . . . . .
e ; Shlllong.gnmu -
. .
ERRE | '
. R
o P ‘
Doty ’
coy o
R A R

H

y of the udme.vp'

7wﬂ_t Shrl _ﬂibﬂfki,.kku -zf; %balluﬁ.talﬁﬁt;f -;F§T£
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 CONFIDENTIAL

e DEPARTMENT OF POSTS 3t INDIA 8¢
OFFICE OF THE EXECUTIVE ENGINEER :t POSTAL CIVIL DIVISION &3
. SHILLONG = 793001, . ~

o - , o Lo . ' \ V2 Yaa
"No: 16(7)77/SHCD/g 2y - - - - Dated at Shillong the,.,,oL\.e/4§°0€7.
) . . el : ' . :

"Tcp

Shri ReNoMOitray
Superintending Engineer,
" Postal Civil Circle,
- Calecutta = 12,

'Sub = : Recruitment of a Jeep Driver in’Postal Civil
. Division, Shillong. = -~ y
Ref = Your lefter Nos 16(33)98/SE(P)/CAL/796

dated 20.7.99

. 1 » ‘
: In the light of your above cited lettexr, this
office has asked the nomination from the Employment Exchange,
Shillong, in lieu of the above, the Employment Exchange Shillong
has sponsored the names of 13(thirteen)' .candidates vide their
letter No:l00/99-7088-89 - 4dtd.18.11.99. The names of the
candidates are given in Annexure ‘A’ (Copy enclosed). »

'As per the mode* of the recruitment furnished by

the Manager M.M.S.,Department of Post, Guwahatl .under the

* chairmanship of the Head of the office and threec member. Out of

which Shri N.Singh, Manager Mail Motor Services Guwahati was one
of the member. s o : “

The interview Board comprising of the following
members = : : . : .

1) Shri R.K.Gangopadhyay - As the Chairman

EE,PCD,Shillong -~ . of the Board.
2) Shri Darhlira - Member.
APMG/Accounts v
0/0 CPMG,Shillong.
3) Shri N.Singh,Manager- ~ . ‘Members
'~ MeM.S.Guwahatl. ' a
4) shri S.N.Tariang - Member
AO,PCD,Shillonggv . C

e ' According -to the process of the recruitment
furnished by the Manager MMS Deptt.of Post Guwahati, details of
written, oral and driving test of all the personnel has bee

carried out as per the Annexuxe ‘At ' - o

. . The ' minutes' of the recrultment of ‘driver 4in
Postal Civil Division, Shillong was also framed. A copy of which =
is enclosed herewith for your perusal. From the minutes :of .the |
recruitment of driver it can be seen that Shri Arvind Ral has
been selected as the first candidates and next comes .Shri John
David Thabah. The minutes of the DPC will be valid for one year
w.e.fo the date of DPC concluded i.e. on 30.11.,2000. - . - :

' You are requested kindly to issue necessary
appointment in favour of the first candidates i.e. Shri Arvind
Raio ’ o . ' : L o ' '

L A ‘copy of the Annexure 'A' and minutes of the
recruitment. of driver signed by all members is enclosedk?erewith
for your perusal. ' L '

-

T B ee0
Enclo 3~ As above. : o a Executive ni neer;
‘ : : C%{ Postal Civil Divn,Shillong.

D

Y o o ST



AN N EX CRE-BNE. 6

"L-' . e _‘__2'._0 -_—
- MINGTES OW RECRUITHENT OF DRIVER

iN_ POSTAL CIVIL DXVI SIOE!LSBIK&ONGe

\

| The Postal Civil Dlvimion, Shi‘long has ‘asked

the  names of the elligible candidates' vide aheir -lekkex

.».gemls(?):n/snco/ | dtd.6.10.99. 3Ia xespomse - to this, the .

‘Employment- nxchange, shillong hag aponsé:ed the nsmes Of
lB(thirteen) candidat;e vide their letter Nos 100/99~7088«89
8te18011.99. The names  of the cendidates are encloeed in the
. Annpexure-A. Out of thirteen candidates, only 8(eight) canﬁidatew
have appeared for the. written test on 29 11,2000, but,one
candidate has failed to ‘eppear for the interviema As such among
7(seven) candidates, three has qualiﬁied for the driving test
which was held on BW nouru. out oL thzee
candidates; two candicates has found elligibl@ for recruitment.
Their poaition is a & per merit. AT grading is as below &= -

1) ;§g;,axvind_aai. :
2)  Sri Joha—bavid Thabah

, This minutes of D.P.C. will be valid for one
year with effect from the date of D.P.Co co*xcluded l.e. on
‘30 1l. 2000.

5 36,2200 o | g .
© ( R.K.cANGBBSPHAYAY ) . - DARHLIRI?C))
Chairman of the ' . ' . - ) Membez.

Boardo

\

S '// s o _ : , o
. ’} /L_//TQ’(L‘ o )W

{ Ne . §INGH ) )“ / . { S+N.TARIANG }
Member. = - a L . A N Member.

\
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ana;auperintending Engineer. Tb<.The Chief Enginear (c) -[VI“*Vf'

“Poatal Civil Circle,
alcnttae~

16(33)/95/5E(P)1Cal/ragS" Dumda;.=; '-;;-:zg;ezzezooq.:;m‘\.

Postal’ 80uth & East Zoxiea
Bangalore.‘f/: -t

“‘4"

e :.’\‘ .

KlND A—r—rENTsoM SRI A JANA . """'-V;, Shillongo

‘e

» e
R 1HWEX .
g;ﬁ& AMnm}%

o Eéﬁﬁéf
2 XS e
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V‘aﬁﬁw,ummngnhLuggﬁéﬂm&rﬁ§m§%@ﬁﬁ§~

e Postal c1vil Division, Shillong,; vide Deptt.of: Posc

© New Delhi's letter No. 2=16/89=PE I, cated 21,6, 90 .

. “(copy -enclosed) and retained upto 31.3,2001 vige

' :8,Es, POstal:Civil Circla, calcutta 5 Memo NGt "

16(9)/96/SE(P) /Cal/196, dated 4.8520 -

.. -'post of Jeep Driver was mannad by a casuval Jeep: Driu v{"

. .ver, but.he deft the job, Next the seéryvices of . a. et

© . Driver was utdlised through the Contractor ©o" run ST
I the vechile from Mayp 1998,and he is atil‘ cant“nuivgow AR

: "~;jthat Postal Civil Dn., Shillong, covars the Statea.
-+, - of Arunachal Pradesh, Meghalaya, Nagaland;. Manipura
., Tripura -and Mizoram and supervise the postal vorXs of
... a-vast jurisdiction under the baid Division, ‘& | =¥

-regudar Jeep Driver is essentially required. o bs o
. regruited for zunning the Govt., vechile throughiout -
‘the. distubbed. areas of above States also to terminate
" 'the. services 'of hired Jeep Driver ehgagsd on ‘contract
f;#basis '80 as - to avoid future. administratﬂve pxoblemso"

) requeated for recruitment of regular Jeep Driver for. .-
- 'his Division vide his letter No. 16(7)/77/3HPCD/302,.:

regular driver to drive the Jeep in. ‘disturbed areas
. ‘under the :gbove Dn., the Ex.. Engineer was advised -

H\wocal ‘Employment. Exchange and one Shri Arvind Rai’™

SllbjCCt - Recruitment of J’eep D:e:iw@r:
- for. the Postal 01v$l Dao

s ECC!\’RL) DOP ‘
/@AnaAvaFE B

i
. One post o£ Jeep Drivar waa created b

oeaceeh
VRN . "

00, ' The: abovo

In thjs conneci.iono it may be mentlenea

The Ex. Engineer. Postal Civil Dnep Shillong,
dt. 23.6.99. 1In view: of dire necessity to have a....

to- ér&eesshehe case -of recruatnent of Jeep Drivar:.

‘Vide this office lettew No, 16(33)/98/sSE(P)/Cal/795,

dte 20:7.99,  The Ex. Engineer has taken interview. .
‘Jeep'Driver from the. candidates sponsored; from: the

as found qualified by the’Selection Bcard for.: the._
post of Jeep Driver. The interview papers are . sent
herewith for your peruval.', ‘ A Y AR

BRI Urder the circumstances..it 13 prOposed to
kindly convey your approval for appointment of a ragular
Jaep Driﬁer out of the Select list, T A N A

. . ':..,:, 1¢mB.

/

(RN MATTRA) . T R
Superintending Engineere -~;4,'?
Postal Civil Circlegcalcutta,;g

‘ PQTQOo.' quwf;”nf
(Y "-
‘ .
)
i
t AL
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Copy to the EX. Engineerg Postal Civil
5hillona,'with reference to his 1etter No.

Division,-

16(7)/77/SHCE/
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/ Pt DEPARTMENT OF POSTS INDIA: .,

/(

/

s < 3

1. *Pro",Supexmntending Engineer.<” To The Superintending

Lo postal civil circle, . . " pop/pak Bhawan/ .

Pl h:Yoga og .Bhawan, -~ . - .- .. - New Delhi-llo 001.*'1 S
Lo Kol‘:at.a-‘lOOOlZ. C _ . g, e
b aur@m : ﬁﬁm, X 0 2001 D e

7 Mo 16(33)/96/sz(p)/Ca1/377/ Dated at O" 3@ .

l R

P T : SUQWCb Recruitment ofﬂ %
N R ~for the Postal Civil Divn;a
| ‘ } T shillong,\ .
f,l.gpg‘jaw i~". oo B ' ReF: Your office endorsemgnt
PR T U No.3-15/99/cw9 dt. 9, 1 2001
i . ‘ _ \\ et :

LT ““The post of Jeep Driver for Postal Civil Dn., Shillong :
k '}““fwas created by: Deptt. Of Posts, New Deihi's: No.2»16/99-PE I,

CU.dte 21,6490 (copy . enclosed) ~and was retained from time Lo’ time
by the s.z‘... PCC. z\olkatm ‘ S .

~8
.. S Ao R
.;.4;\;_.-...-2.\1.:.‘.31.«' AT B o

Jahy
RS TRRN v
f-: ‘

[ ‘ In this connection. it 18 pointed out that the jurisdiction
ﬂ‘*jof postal civil Dn., Shillong, is whole of States -Of Arunachal
,ﬁg*Pradesh. Meghalaya, Nagaland, Manipur, Tripura and Mizoram, "he
;% said Division gupervise all the postal eivil works ©Of ‘the. -abova bl
- “"gtates. - "In view Of this a Driver on COntrdCt ‘basis wag: enga ed "
fﬁ;@aince 1998. . T , - ._,. f“:ﬁ‘.:f R

Lo

W \-
. 3 -
o

K . »
.,' Gl ot et
[T URITNIT SN IRP VL SUP VSRR DR b

. . ! '."".'/4':.:""
O ST R Due to disturbcd azeas under hie jurisdiction. thé Eyecutgve“~b
. nwﬁ;Engineer. PCD, sShillong, requested this office for recrultment. of

P + L regular .Jeep Driver for his Division vide his letter No.16(7)/77/ I
L ‘“E;SHPCD/302 dt.. .23.6.99 which was a dire neceselty.to run- the- ,1
b .‘(ﬂdepartmental 'wvehicle. The Executive Engineer was accordingly et
L X advised to undertake the process ©f recruitment of Jeep Dr,ver )
if . ivide this office letter No. 16(33)/98/sE(R)/Ccal/796 dat. 20.7. 99..

\fﬁ The-Executive Engineer, "accordingly, has taken. interview of Jeep’
(3> ‘Driver irom the candidates sponsorxed £rom the Local Employment \j,‘“
: "Exchange and one shri arvind Ral was found qualified by the. = "~ -
R ’< ‘Selection Board for post ©Of Jeep Driver, copy of the interview o
E‘C§W<élpapers aré sent. herewith for yOur peruaal.,

2"<?e77'f' COnsidering the circumstances stated above. it can be -
inferred that the post of Driver in ‘the P.C.D., Shillong, was'

.v{'

R . 2, S -
Y e Ko bty Sk e B3 AR 20 e by 00 8

' " a bare necessity and also not ‘vertually lylng vacant,. .. ‘In, view i 1%
3 ~G£ this and since- all the required foxmalities have begn observed o
P permiaeion to issue appointment order. for the above poat of Driver -
o9 \\ may kindly be conveyed. EE SN R R I e .“ﬁ
O _ . .o ©7 . {AWKe BHATTACHARYA) . . -l
SO Enclo: ‘As. stated.’ . R - superintending -Engineer . - ﬁ
. \/opy corm A
T o ' EEPRIE EEUURNENE
.~ The Exacutive Engineer. Postal C1v11 Dn.. shillong.‘ .. 1'1‘A»AfJ RS
L !' g REER
) . . ) "‘

S S : : (7oK BHATTACHA.YA) V?
SDWLJLUN99WBDbMﬁlmmRmvamuslmmpr : ‘ Superintending Engineeﬁ :
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. }DEPARTMENT OF POSTS: INDIA:
* “OFFICE OF THE EXECUTIVE ENGINEER: POSTAL cmL DIVISION:

%HELLONG 7%@@]1

‘No: 16(7) 77/SHCD//\'” ;_‘ . Dated atsmnomthe 74 /04/2001 | =

Shn A K Bhattacharya
- Superintending Engineer(C)
o Postal Civil Cirdle,
. Yogayog Bhavan 4" floor;
‘ Kolkata — 700012.
/
Sub: - Recrmtment of a Jeep Driver in Postal Cwni Dmsnon, Shlliong
"~ Ref - 1) This office letter No.16 (7) 77/SHCD/1300 dld 27 03 2001 /
‘ /
, 2) Your No. 16(33)/96/SE (P)/CAL/372 dtd. 30.3. 2001 addressed to
SE (HQ) Dak Bh'wan New Dellii and copy endorsed {o this office.

In connccllon with the dbOVC mentioned subject 1 am enclosmg herewith the
Xerox copy of the Vinistry of Conmmmication, Dept. of Post, Gowt. of India’s No: 60-79/9&-SPB-.
Jpart-IY) dtd.06.02.2001 from ADG(SFN) New Deli about the ﬁllmg of the vacant post by direct

recruitment whnch is self expl'm'ltory

It can be-seen from the DOP’s order dtd.6.2.2001 (latest order) that 25 % vacancies can
be filled up now. It is mentioned that the post of a Jeep Driver was sanctioned originally long back and
year wise retention of post is being made from your office ﬁ;o/ n time to time. Considering the above
order i.e. reduction of employment at the rate of 25% of the sanctioned staff can be appointed/engaged.
After taking the effect of the order it comes to 0.25 nos. which is practically not possxble and may be
considered as 1.0. Therefore appointment offer in favour of Shri Arvind Rai who is found qualified in
the Selection Board and sponsored by the Local Employment Exchange Shillong may please be issued

at an early date.

Itis fuﬂher mentioned that Shri Arvind Rai beloug to a backward ¢lass Commumty
recognized under Govt. of India, -Ministry of Welfare issued by Deputy Commxssnoner/AssLDeputy
‘Commissioner,Sub-Divisional Magistrate East Khasi Hills District Shillong(attested xerox copy is
enclosed) for your perusal.

. It is needless to mention that this office is havmg a dept vehicle (Maruti Gypsy) and
looking after the  devélopment work of Postal Civil Work in-6 states of N.E.Circle viz. Megh'al'tya,
Nagaland, Arunachal Pradesh, Manipur, Mizoram and Tripurd Without a regular driver it is very

~ difficult for the undersngned to continue the supervision work of all the Postal woxks in the above 6
' states : - :

It is also mentioned that Jeep driver comes under oberational post only.

: Under the circumstances stated in above, you are xeques;ted to issue necessary .
appointment offer in favour of Shri Arvind Rai for the post of a Jeep dnver in Postal Civil Division,

Shillong, ' o : '\
Enclo:- - Asabove. ' - ' . R
A I
’ : Exemmve E‘ngmeer,’ C
: g . Postal Gvﬂ Divisioi, : -
! : _ S Slull(mg )

T
(,opy to: - '

1. The Super mtendmg Engmcer (H.Qrt), D.O.P,, Dak Blnvan New Delln - 700001 alongwnth the
xerox copy of the, above DOP’s or der dtd.6.2.2001 fox information and munedmic necessaty action.
Enclo: - As 'zbove . B _.__& ;

| tr

Exccuhve Ingineer,
’Pogt_;ﬂ vl Tivricing

. Shillom
o Sy

———

e i v Semsame e e
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e
LT DEPARTMENT OF POSTS, KNDE‘A

'Fﬂﬁ?:Superintending Enginaer, T gne chief Fo tmastsx'aeaera& IR
- Postal Civil Cirﬁlea S NGB, Clrelag o vl LT T
_ - Yogayog Bhavan, 36, C.Re, . . Shillong.. -~ . - . »
- mu“mnkvanua {4th floox), s . e ey S
' "Kolkata=700012. = = - S
x;'N"" vﬁ(’l'ﬂ/qslqv‘!b\!vn1,/ 2] p“"""“‘.

Ve .

B ' 14 u5m200,§,° - ‘
fawy o T f” iy
‘Subject . mecrultmént of Jeep briver.. s
R S oot . for ‘the Postal Civil ngiaion D
‘ .; . o . ' T Ohil.kougo. . ..:/_: "b.-ﬁ...,.“_‘ . »‘\ 4

f’ Q-

' ' The post’ of Jeen Drfvex for Postal R SN

civil Division,- Shtilong. was created vide Dap@to,ujfiwf*

.. 7" . of Postg, New Delhi’s letter No. 2@16/89=PE R A
T Gated 21.6.90., After creation of the post, the :

.. . gaid post was manned by either casual labouy Driver or;”

. a Driver encaged through the Contgactors andx th@ N

- -systen is still cantinuingo Sl
R The Executive Engineer; Postal Civil Phies- i

- -, - .. - -Shilleag; 1s presszing hard for raczuitment of r@gular S

o - Drivew in viaw of necaessity to have a regular Drives. . |

e s L ko dfdve the vaechile in the disturbed areas covering.

‘ . . tho States of Meghalaya, Nagaland, Manlpus, Mizoxam, N

Tt ° . Tripura ates The Executive Engineer s regulred %o .

B ~  supexvise the Postal works acattexad thvoughovt the: . !

above stateaz . IR ORI ..1«,u. P

o Considering the demand of the Eaecutive e
" . Engineer, interview of the Drivers sponsored. ﬁrom g
the Local Employment Exchange was arranged and ons o
" shri Arvind Rai was found qualified by the 8@1632&0& R
“'Board for the post oﬁ Jeep Drivar. L PR

L - : I -
L e imemam® Undor the circumstances stated abovao you ~

T 7 7HE EX. ENQ, . are reaueshcﬂ to kindly examine and convey your . .
PCo MV I NG approval for appointiient of Shri Arvind Rai for the:
post of Jeep Driver of Postal Civil Dn., Shillcngo

BB PCD /K\K\G\  , An early’ action .&n the natter is requ@Sted° : ‘
s AOMO ) a - The copyof the MWWiew palbere az:e enclosad,, |
Mlm]! ~. . . ' . . , / “ . \ ‘ b
AAO/IAD | ] “Encio 3 As stated, X, Bhattachafya) BT
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o S . S . Postal Civil Circlea R
- fuc ‘.‘ = N Kolkata, ~ - « i
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xébi?illong. ior information.- | \ 3é§7-k-_’;;+,4
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“  DEPARTMENTOFPOSTS - - -
OFFICF. OF THE, CHIFF POSTMASTER GENFRALN.E.CIRCIESHILLONG -

" No. Staf/13-37/2000 | - Dated Shillong, the 8:6-2001
To , O amEs

) : Lo
Shri AK. Bhattacharjee, - - S ?)% ) 13
Superintending Engineer (C), .. ‘

Postal Civil Circle,  _ g \\ O\ »
Sub : Appointment of driver to Executive Engineer (Civil), Shillong.

~ Kindly refer to the E.E. (Civil), Shillong’s Ietteg No. 16(77)/SHCD/
- 197 dated 31-5-2001 regarding regular appointment of driver for L.E. (Civil),
- Shillong. As, you are the appointing authority, you are’ requested to finalise the

regular appointment as stated above.

~ The DPC in this regard was held on 30-11-2000, T‘herefore,} it is
‘necessary to finalise the case before the expiry of one year after the date of holding
the DPC. Your immediate necessarv action is solicited. - /Z -

- ALRLUNgY |
Director of Postal Services(Hq)

Copy to :-

Vlﬁﬁx@cutive Engineer (Civil), Postal Civil;Division, Shillong for
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3p Drivar in Pusial Civil Divieion.
Your M. 16(7)/7z/sw Ch/68L Dtg. 19~9—2001.,,/,

'.‘:~.~.

i

operative post, In
/92 dtd 4~1o—2ooo

Postmaster Genera!,

-t "~



